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New Delhi this the (VT day of September

Hon ble Shri S.R. Adige, Vice Chairman
Hon ble Shri Kuldip Singh, Member,. ( 'j

OA 759/99

1.

-2.

Smt, Vijay Kumari W/o Sh. M.Ki Sfiaffta
r/o WZ-1 326, Nangal. Raya, Near Jahe^pUrt
D Block, New Delhi.

Mr- Mohit Munjal S/o Sh.S.P.Miin
r/o 2/199,Ge»ta Colony,
Delhi.

3. Mr, Anil Kumar s/b Ram Pal SingffF.^'f^y-iiiv
r/o H-6, Radheypuri, Krishna Nad|h^.
Delhi. .1

9.

5.

9

10.

1 1

Ms Usha d/o late Shri M. L. Mang^i^ir^i
r/o 1 168, Gulabi Bagh,Delhi.^t%^^:

Ms Sonia Dawar d/o Sh. V.K. Daio/aFj
r/o No. 9, Malka Gahj,
Delhi. .

Ms Kusum Lata d/o Balbir Singh, 1
r/o C-91 , Karampura, New Delhi.

Ms Neeraj Malik w/o Shri R.P. Malik,
r/o WZ 659, Sadh Nagar,
Palam Colony, NewDelhi. • - . -

Ms Mamta Vashishat d/o Shri t.R. Vashlshat,
r/o Z9-A, Laxmi Garden,
Nazafgarh, New Delhi. .

Shri Raj Singh s/o Shri Gian Chahd,' " :
r/o 95, Chirag Delhi,
New Del hi - 17.

Shri Rakesh Sharma s/o Shri j. L:, Bharlna,
r/o 999 Chirag Delhi,
New Delhi - 17,.
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Ms Mukesh Dahya w/o Sh. Lokender feingh,
r/o D-5, Satyawati Nagar,
Delhi. . .. .Applicants
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Versus

"-vltf. Govt. of N.C.T. of Delhi tHFoligh,';
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The Director o% Education,
Old Seeretariati^dlhi..
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Ms Neetu Chaudhary d/o Sh,
R/o it/21Zt^, St. No.5, Bihari
Shahdara, Delhi-32.

Dharamvir Singh.
Colony,
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—' Kumar Sharma s/o Sh. R.K. Sharma,
•  :fT^?^R/or',A7V/227A Keshavpuram,
v;K"®t0Qelhijn^35'/i;;h-- ■. . .

^hablb lui-Hassan s/o Mr. M.S. Hassan.

gc^^i T/^rr*" yc

•  Akbar All Khan.
.. 48-Abul Fazal Enclave,

:}:^JarrilaTNagar, Delhi-25.

Ms.^Vanda'na Gupta w/o Sh. Dinesh Kumar,
;J?/o'^A/56B-Phase-Il Ashok Vihar,
- Delhlr52^f

.. "

Ms,5;.Mriidula Gupta d/o Shri D.V.Gupta,
2.-^/o%1 4-D/E Chajjupur Colony.

W=sBabui-pur Shahdara,
- Delhi^-^SZ. ^

Bajaj.Ms.^Anju Bajaj d/o Shri C.B.
R/d D:-!! A/15A Janak Purl.

-.^jewvpiehi-58.
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Sapjay Kumar s/o Gajraj Singh,
..R/o 255 Pitampura Village,
Delhi-3A.

i

Ms. ■Sunita Sharma d/o Shri B.K.Sharma,
R/o 161/2 Thomson Road Railway Colony'
New Delhi.

Ms. Deepa Aggarwal w/o Sh. Rajesh Aggarwal.
R/o 1P?6» Maruti Vihar.
ChakSTpur, Gurgaon.

Ms. Mafnta. Saroha w/o Sh. Rajiv Kumar,
R/o B-7 Krishi Vihar,
New Delhi-48.

-Ms. Satya Sharma w/o Shri Deepak Sharma,
R/o F-16, Ward-I, Mehrauli,
New Oelhi-30. . . . .Aoplican

ts

Versus

pdvernroentjof. NOT of Delhi
Ur-.V^g|irouoru^thei,Dlrector of Education, Delhi

'  fPld Secretariat, ".-
Ifielhi, '

. . .Respondents
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Mrs, Meerta Arora w/o Shri Ved Parkash,
R/o 1959 Outram Lines,
Kingsway Camp, Delhi,

1 .
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Vers

2.

Government of NCT Delh_,,,
through its Chief Secretary^
5, Sham Nath Marg,
Delhi.

Director of Education, -
Govt. of NCT Delhi,
5, Sham Nath Marg,
Delhi-5A.

■

.Applicant
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V

. Shallu Gupta w/o Brii
R/o A60/B Azadpur, Delhl^B3i^-^

Ms. Munni Gupta w/o Sh. Rewati Raman,
R/o J-80/6 Pandav Nagar,-
0pp. Mother Diary, . ,» - fv
De 1 h i - 9 2 . < A .1 L-.:K. •

Anil Kumar s/o Shri MunshiARauh"^ ' ̂ 5
R/o 882-A, Lampur Road, ^ k-r^i- r'
Banker. -Delhi. ' kisk

Ms, Seema Garg d/o Shri V. P^, • Garg, o
R/o D-32, R.P. Road,
Adarsh Nagar, Extension, ~
Delhi-33.

Ms, Sudesh w/o Sh, C.M.Arya,
R/o G-21/86-87 Sector VII,
Rohini, Delhi-85.

Ms, Amisha Mitra w/o Sh. Yogesh Mitra,
R/o 16^ Tarur Enclave,
Pitampura, Delhi. -

Ms, Gurvinder Jeet Kaur
R/o 67-B, New Township BadafpUr,
New Delhi-^fA.

Ms, Neeta Pant W/o Sh. Anil Pant
R/o BG-5A/14D, Paschim Vihar,
New Delhi.

Mahendra Nath Jha s/o Shri fe, Di" Jha,
R/o B-A78 Timarpur Delhi Admn. Flats,
Delhi-5A. „ .

Ms. Dinesh KUmari w/o,Sh^o
R/o D-1 01 Vadahagar, k i
Delhi-A2,
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Ms. Lathesh W/o Sh. San^lvl^wMi-^iit;
^/o^yillage & P.O. Ma
Delhi-81.
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24.

25.

26.

27.
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Yunus Khan s/o Sh. Nanney Khanj
R/o K-64 Abul Fazal Enclave,
New Delhi-25.

Ms, Jyoti Rawat d/o Sh. B.S.Rawat,
R/o G-7/294 Sector-16,
Rohini, Delhi-85. ^ ;

Manish Kumar Bansal s/bj^Sh. KrKi
R/o C-450 Saraswati Vihar,
De 1 h i - 3 4.

Surender Kumar s/o Sh. Raghunath,
R/o 555 Gulabi Bagh,
Delhi-7.

Ms

R/o
De

.  Monika Mukhya d/o Sh. T.C. Mukhyaj
o  1216-A Rani Bagh,

Ms. Suman Nagpal - ..
R/o 24-1 10 West Patei%Nagar
New Delhi-B.

Ms. Vidisha Sharma w/o Shr Akash Vashishfi^^^^,,
R/o "A-107 Shankar GMefTJ.-- ^
New Delhi-18. ,4^5^ :.

JS7«4S

Ms. Gitika d/o Shri Pritafil
R/o 1 13-A, B.C. Block,
Shalimar Bagh,
New Delhi.

•,• "-r/hy

Ms. Saroj Bhatia s/o Sh. Goklli. Chand,
R/o 1 14-E, St. No.7 ,
East Moti Bagh,
Sarai Rohilla, " . r:v-
New Delhi-7. ■; , ■

Ms. Meenakshi w/o Shri Manoj tiJadhwa, ^
R/o 203/1, Pkt. A. 3, SeCtoh,';7v.
Delhi.''  :' - ■]
Ms. Rashmi w/o Shri A"._Kv^-'§harifiS,, ,c.'
R/o 591/3 Mehrauii ->
New Del hi-30. '
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Ms. Vittilesh w/o Sh. B,CilhahWilV
R/o 86/3, Sector-I, Pdshp Vihar,
New Delhi.

x-f':

Ms. SUshma Chaushan d/o .Shri^^lia
R/o 97-D, . Sector-IVj B. kVS» .I'MaTfii .
New Delhi-1. ■ ^ '

.,i 1 _ /_ ^^k n^w< . :"' -5. ■ >.>'Sh. Vihod Bharti s/o Sh. Devi,,bass,
R/o C-AOS/A St. No. 17,v; Bha jahtiUra. .
Del hi-53. k'7.- ']!%-■ . 7 ■
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Ms. Madu Bala w/o ShTtGajendefi^. Singh,
R/o Village & P.O. Alidllri: 'I ;: ^
Delhi-36. '
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Versus

Government of NCT of Delhi
Through: The Director of Education, Delhi,
Old Secretariat, Delhi.
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.  , Respdndehtsri^^ r '^pi
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Mrs. Adarsh Sharma w/o Shri.B.L. Shar
R/o E-151-E Ashok Vihar, Phase-I
Delhi-52.

Versus

The Government of NCT of Delhi through
the Director of Education, Delhi Admn.
Old SEcretariat, Delhi.

OA 955/99

Ms. Bhawna Munjal
K-231-32 Jahangir Puri,
New Delhi.e
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Government of NCT of Delhi .
The Principal Secretary (Education),
Old Secretariat,
Delhi.

Director of Education,
Directorate of Educatioin,
Govt. of NCT of Delhi,
Old Secretariat,
Delhi.

^  ■ "S' i' '.■ -

Dy. Director of Education.
District North West.
Hakikat Nagar,
New Deliii.

OA U15/99

. . .Respondents

Mrs. Dimple Anand d/o Sh. Shyam Lai Anand,
School G.G.S.C. , S.U. Block,
Pitampdra, Delhi. . . .Applicant

Versus

V  I.
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Government of NCT Delhi through
The Director of Education, Directorate of Education,
Old Secretariat,
Delhi-5A. Respondents.

OA 1318/99

Ms. Meenakshi d/o Shri Ofn >rakash
z-R/o_WE-626 Nangal Raya, .; .
^ew Delhi. c'"

Versus
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*■*



yjL

1  . Govt. of NCT of Delhi through
Director Education

(Old Secretariate), . w-,
Delhi.

2. Deputy Director of Education,
District South. Defence Colony,
New Delhi.

OA 1Q31 of 1999

Smt. Pushp Lata w/o Sh. Yogesh Kumar,
R/o U-13A Vijay Nagar, Lampur Road,- '
Narela, Delhi-AO.e

IT'S

VA:

.  i . Respondents

,  . . Applicant;

Versus

Government of NCT of Delhi through
its Chief Secretary,
5, Shamnath Marg Delhi.

Director of Education, j
Directorate of Education, ; - r,
Old Sectt. , Delhi.

.:r

'C-..

X'

A.

Deputy Director of Education

(North.West Distriot)

Hakikat Nagar, Delhi.

Principal,
Sarvodaya Kanya Vidayalaya,
Bakhtawarpur, Dellhi.

^F.

,,,Respondents

OA 787/99

Miss Mamta Ahuja
Ex. TGT Delhi Admn.

R/o J-11/71A, Rajouri Garden.
New Delhi. •
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I.

2.

Govt. of NCt of Delhi,
through its Chief Secretary,^
5, Shamnath Mafg, Delhii

Director of Education,
Old Sectt. , Govt. of NCT of 5§lhij
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OA 998/99

1 . -

Alipur Road, Delhi. .  , . J^espohdents

f'

Rajesh Khaneja s/o A.C.Khaheja,
r/o 50, Ravi Ahpts. ,
Vikaspuri, Delhi.

2. Bimla d/o Kahan Sih(3h,
r/o F-IOB/l-r Sadh Nagar-II,
New Delhi. . .. '
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13,

14,

15,

1  ,

Shashi Gangwar d/o R,S. Gangwar,
r/o 85, Sahyog Appt, , Maylir.'Vihar ,
Delhi, - ■

Ruchi Jain d/o K,S, Jalnr_ "
r/o A-4-59. Sector 16,
Rohini.aPelhlri

Won ike d/d'Xuldeep Ra j
r/oM-14B Meterological Complex,
Lodhi Road, New' Delhi,

Net Ram s/o Bansi Lalj r V
r/o K-386, Mangolpuri, '
Delhi, -.T"'".;;-

Anju Bala w/o Raj KumariSethlifc.
r/o A-55, Gulab Bagh, :MoHah, Gaftde
Uttam Nagar, New

Mamta Saihi d/o S, . C."?$ail1rjr.j-rii::r/o A-Z29i New Ranjeet-'NS^'^/-2§i".-^^^^
Near Satyam Cinema, Neuf-:;D4ihlip^^rj~r.;;^h^

Vandana.- Garg w/o Diwakafc.iG.ahj'iCii|i^^
r/o 1 /225/9, Ch 1 ran -

-  ar. Delhi Cahrt«i«ps»?S«^!&i2^
- "• --f ■- - •■ .1

Sadar Bazar
New Delhi

r j-

Kukhtar Ali s/o Faujdar -^li
r/.o E-52, Jamia Nagar, NeW Delhi,

Khuwaid-Ur-Rehman Khan .
s/o Mufeez-ur-Rehman, • '
r/o 2C Gafoor Nagar, Jamia Nagar,
New Delhi.

Sushila Devi d/o Rameshwar Dayal Sehrawat,
r/o B-6/31-32, Sector ho, 7,
Rohini Delhi. =

-i

-r.' • ~ :-r

■ .s/c

Sonika Dudani d/o Ramesh Dudani,
r/o 128B, Sunlight Colonyj .
Ashram, DDA Flats, NeW Delhi,

Dinesh Kiimar s/o Vijendeh kumar»
r/ol 7/17, Yudhishter Galij
Vishwas Nagar, Shahdaraj ■;Delhi:
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Samina Begum d/o Syed( fiOssaih, : _•"
r/o 192/2A Zakir NagarV WeW Delhli AbblieiffCfl-^
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Versus

Govt, of NCT of Delhi, , ,
through' Director of
Directorate of EducatlbHjrDid|;S&cttV,
De 1 h i.
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7.
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9.

10.

1 1 .

12

13,
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Miss Shalu Sharmad/o B.D.Sharma,
r/o 1/772, Rishi Nagar,
Shok.ur Pur, Delhi.

Miss Geeta Bhardwa j d/o Chatr0&i_
r/o A-56, New Friends Colony,
Mundka, Delhi.

Miss Rakhi d/o Yoginder Nathvaid,
r/o 21/65, Old Rajinder Nagar,
New Delhi,

Mrs. Manju Rani Sharma w/o Ram Dhan Sharma,
r/o 10196/3, Jhandewaca Mandir,
Paharganj, New Delhi.

Miss Asha Kukari d/o Harish Chahder,
r/o J-19/A, Ramesh Nagar,
New Delhi. "v.. ■

Mrs. Usha Kumari w/o Harish Chanderj;/'
r/o J-19/A, Ramesh Nagar,
New Delhi.

r--

Mrs. Shakila W/o Naveen
r/ol B-7 8, Sharda Puri*
New Delhi. " ^

.  ; . • "l. ;;r". t JVU?'
Mrs. Savita DUa w/o Mr. SahJeSV^.^bUar T Y
r/o 28A, Kalkaji, New Delhi. " .. - :-i

Sonia Mehandiratta
r/o A-2/32, Rajouri
New Delhi. ' V"

Reena Malawliya W/o H. L. Malwli'Va, " '
r/o 98, Premgali No. I,
Kotla Mubarikpur.

w/o Vinod .MteHahdlPatta., ■ .
Garden, -

.  -t. •

'ills

2^-
7;^

r-f*

Mukesh Sikngh Rawat,
s/o Man Singh Rawat,
r/o B.No. 7, Q.No. A,
Type-Ill, CRPF Jharoda Kalan, . ' "
New Delhi.

_ :>

Anupam d/o Joginder Kumar
r/o N-556, Sector 9, "
R.K.Puram, New. Delhi. 'tl--

■  ■ •. ■ '■?.-

Pratibha Chahard/o Sher Sihgh Chahah»
r/o Type III/AO, North West,
Moti Bagh, New Delhi.
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15.

Jay Krishna Jha s/o S.Mahanth Jha,
r/oShri Lai Bahadur S.S.Vli ,"
Dyapitha, Katwaria Saria, : ''
H. S. R. No. 33, New Delhi,'. - .i-r '

•V--"

Raj Rani Dua d/o Ishwar Dutt DUa,
r/o A9/3B, Sector - II,

j  DIZ, Area, NeW Delhi.
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! 6 ^'11- h i r d Jos f'i i d/o D. C. Jos h i

^  '■ 'o A 9/ 3P , Soctor -II,
P. I.Z,Area, New Delhi.

1"? . M.enju Pharma w/o Ashok KUme' Mudgal,
r/o 57. Vishal Colony,

_  Nai Basti. Na.ngloi/New Delhi.
,'r ' . • - -

18, I:'du Chowdhary d/o C.M. Chovdhary,
"?C"i (Hindi 0. G.B.SSS, D Plos'' ,
.^;d 1 i gol put i ,

19, Veena Rani r/o Vasant. Kunj, New Delhi.

20, Daruhshan Khan s/o Mr. Salasat Khan,
Asstt. Teacher. RVS, R. ,K. ^uram,
■Sector II. New Delhi.

21 , Wiss Meenu Bhagat d/o C.L, Shagat,
r/o A-22. M.I.T. Flats. Phase-I.
Katwaria Sarai. New Delhi.

22, Shreesht Kumar Jha s/o Yog Narayan Jha,
r/o Sanskri.t Vidyapeeth, New Delhi.

23, Rajni d/o Milkhi Ram.
r/o H;No. 30. Sawan Park,
.^shok Vihar-III. Delhi, Applicants

Versus

Govt. of N.C.T. of Delhi through

f , Secretary Education.
Govt. of N,C.T, of De1hi,
Old Secretariat. Delhi.

2. Director of Education,
Govt, of N.C.T, of De1h i
Old Seer e ta r i a. t, Delhi, . . .Respondents

OA 131 6./99

1 . Ms, Mukesfi Kumar i d/o Sfiri J.N.Sharma.
I  r/o V-185,'5, Arvind Nagar,

Gh cui da. De 1!! i .

2, Ms Raju Malhotre d/o D.L.MaIhotra,
r/o C 3 .A /1 0 1C. J a n a k p u r i,
New Delhi.

Ms Monida Wadhwan d/o R,K. Wadhawan,
''/ o 190, Rameshwar Nagar. E*. No. 5,
.Ayadpur. Delhi,

.Ms Hemanti w/o Pradeep Kumar,
r/o 6-7. Ayur Vigyan Nagar,
Delhi,

5, Ms Anjana Gauba w/o C.S.Gauba.
r/o 18-C. MU Block, Pitampura,
Delhi,
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M? H9mists w/o V^d-^'d SSQsr,
r/o W2-^3E| Possif;ciDur ,
Janakpuri, New Delhi.

M:- Rajwanti w/o m?"'- Singhi
r/o M16 192, P k t A.3.

..Sec tor 8 iRoh i n i» Oe 1 hi.

Vi hod ; s'/o R> R fcey
r/o "B-?2A,'^1Jahannirpur 1 i ' *
Del hi .

10.

Dinesh Kumar Jha s/oH,B.Jha»
r/o 193E,. Sector IV,
Pushp Vihar, New Delhi,

Ms Sumal Lata d/o K.S. Bhardwaj,
r/o village Mubarakpur Dabas,
P,0. Ramikheda, Delhi. .».. Applicants

versus

Govt. of NCT of Delhi through

»  . jhe Director of E

OA 1020/QQ

!  ,

ducation,
Old Sectt. Delhi,

Smt, Meena Kumari,
TGT (N.Science),
G.B.SSS K—II, Man go1 Pur i,
Del h i

Smt. Savite Dabas

TGT ( N. Sci 9nce }; SK.V, Mun dka,
Delhi.

,  , . . Respondents

Smt, Sunita Tyagi.
TGT (H i n d i).S KV; M u n d k a,
De1h i ,

Miss A n ju A r' y a ,
TGT (Mattis), SKV, P^ailway Colony,
Tughlakabad, Delhi. ^ Appl i ca.^ ts

— 5

Versus

Govt. of NCT of Delhi thrc*ugh
Seer 9 ta r ̂

5, Shamna.th Maro, no'i i->a

nT r9ct r of Education,
Directorate of Educatio.n
Gos't. of NCT of Delhi,
5. Shamnath Marg, Delhi.

nonutv -Director,....,

— Directorate of Education,
1: 6ovt, of ..NCT.^of Delhi. ,

rr
- 1 1

5, Shamnath Marg, Delhi TT'Res pendents
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Mc veene Kumari w;o Sukhbir Sin^h Daaa-
R/o A-1B/25A, Peschim Vihar,
New Delhi.

Ms Parina Sharma d/o N.R. Sherma,
r/o B-170. Derawal Nagar,

:-?• S[r3. £i_'

5.

6.

r/0 C-S/I91.A La^iorence Road
Oe 1 h 1 .

Ms Geeta Devi w/.o Surender kaushik.
r/o A-A/22. Sector IV, Rohini,
De 1 h 1.

Ms Anita Sethi w/o Sandeep Sethi"
R.^o A-17, Kirti Nagar,
New Delhi.

Mona Mehlawat d/o Ajit Singh Mehlawat.
r/o 1989, Ganj Meer Khan
Daryaganj, Delhi.

Agnihotri,R/o 132, Vidya Vihar,. Sector 9.
Rohini, Delhi.

8. Ms Dimple Prasad w/o Ashok Pr;^<cad
r/o 18, Gangotri Appt., F-Block,
Vikaspuri. Delhi.

.Applican ts

Vor

OA - ! 0 3 3 / Q Q

Govt. of NCT of Delhi through
The Director Educaiion,
Old Secretarial nathi rN

Respon den ts

Sunil Gaur s/o Shri l.s. Gaur
r/o ij <:i6, Gautam C-ar^ny
Nar- ela Delhi. '

Seema Mann d/o Shri v. P Manr,
r/o A 20, Kewal Parj, E.ytn.'i'
Delhi.

Ve r Lis

Government of NCT of Delhi through
^tsChi6*t
5, Shamriath Marg Delhi.

Director of Education,
Directorate of Education
OldSectt., Delhi.

Deputy Director of Education
(North West District)
Hakikat Nagar, Delhi. --

Applicants
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4. Principal,

Sarvodaya Kanya Vidayalaya^
Kutub Garh,Delhi - 39.

/

x"W;-c r^? "v - ■ ̂  -

■ 1. ■ Ms Neena Wittal w/o "D. K. Mittaie'"
R/o 30?, Anupam Apartments,
East of Arjun Nagar^ Shahdara,
Delhi.

2. Ms Sadhna Sharma w/o H.C. Sharma,
r/o 2A. Vijay Block,
Laxmi Nagar, Delhi,

3, Ms Geeta w/o Pawan Kumar,
^  .. r/o BE 22, Shalim.ar Bagh (West),

Delhi.

Raghvendra Prapanna s/o Awad Kishore Mishra,
r/o 239, Bharat Nagar, Delhi,

5, Ms Ranjana Rani Bhardwaj w/o Shyam Sunder,
t  r/o 122-A/10, Gautam Nagar, New Delhi,

Ms Alka Dayal d/o Padam Dayal,
r/o C 11/159, West Enclave,
Pitampura, Delhi_,

7. Ms Kamlesh Sharma w/o Rajesh Verma,
r/o H-367, Nanakpura, New Delhi,

8. Ms Umesh Lata d/o R,R.Aggarwa1.
r/o 256-Bi St. No, 2, Bhola Nath Nagar,
Shahdara, Delhi.

Ms Rajni Kumara w/o Sh. Vikas Kumara,
r/o II-Q-72; Lajpat Nagar - II,
New Delhi,

10. Ms Harrneet Kaur w/o Bhupinder Singh,
r/o 2024, Gulabi Bagh,

,  Delhi, ... . .Applicants

versus

Govt, of N.C,T. Delhi through

The Director of Education, Delhi.
Old Secretarriat, Delhi. - ...Respondents

OA 8 n / 99

Smt. Parveen Bhardwaj,
r/o 339, VPO Nangal Thakran, Delhi,

2- Smt, Babita Sharma,
r/o 231. Katewara, Delhi.

—  -3,„ —Km Savita d/o Sh, Mahavir Singh,
,,195. Kamardi Nagar, Delhi. . - -Applicants

-iAeissjis.
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2.

3.

89 8/99

5.

!0

)3

Governrpent of NCT of Delhi through
its Chief Secretary,
5, Shaninath Marg Delhi.

~;C:
HDirectorate

Old Sectt.. Delhi.

Deputy Director of Education

(North West District)

Hakikat Nagatj Delhi.

Ms Hem Lata Jain d/o Sh. J.B.Jain,

r/o C-A/129-30, Sector 6, Rohini,Delhi.

Renu Singhal d/o Shri S.K.Singhal,
r/o 120, Bahubali Enclave, Delhi.

Alka Narula d/o Shri Ajit Kumar Narula,
r/o 26, Netaji Subhash Marg, Darya Ganj,
New Dellri.

Shri -Satish Kumar Yadev s/o Sh. Attar Singh Yadav
r/o H.No. 9A/2. Gali No. 1e, Libaspur, Samaipur,Delhi.

Sadhna Mehra d/o Sh. M.M.Anand, _
r/o A/32A, Bholanath Nagar, Shahdara,
De 1 h i.

Sapna Jain d/o Shri S.P.Iain,
r/o X/2362, Gali No. ! ! . Raah.ubirpura-II
Garidhi Nagar, Delhi.

R a 3! ri i S a i n JL d/o S hi x R'. -S. S a. i n i,
r/o .A-1/266-.A, Uttam Nagar, New Delhi.

Poonam Tanwar w/o Sh.^ogesh Verma,
r/o RZ-42, B Block, Kailashpuri,
New De1h i.

Ma.mta Yadev w/o Sh. Munish Yadav,
r/o 3)73. Barwala Chowk,
Pa ha f 3 Dhiraj, DeAhi.

Kamlesh Devi d/o Sube Singh,

r/o village & PO Majra Dabas,
Delhi.

Ver s us

Govt. of NCT of Delhi through

The Director of Education, Delhi,

Directorate of Education,

Old Secretariat, Delhi.

A p 1 i c a n t s-

.Respondents
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'  ̂ Ds •- 1 II I r-h. Rcif!! Cli^rid^r

I" / o WZ 63^-,A. Madi Pur, Village New Delhi .

?. Jauat . Rarr s/o Sh. Narain ZDutlt,,":^ il
r/o F-SC, Bau Nagar.^ew DelRT/^

?. Urna Rani Sh nnrn,- c^in.-.h

I' / C - ? . i-":a : a Apar tniei! Is .
Gagari Vihar E.ytn. Delhi.

Sunita Bherr.baui w/o Rajiv Bhambaui,
d/o L-1/175-B, DDA Flats, Kalkaji,'
New Delhi.

5. Sandeep Ku.mar s/o Sh. O.M. Sharma,
r/o B-639, Sudershay Park. New Delhi.

6. Geeta Rani w/o Rahul Kumar Singh,
r/o E-599,West Vinod Nagar, Gali No. 10.
New Delhi.

7. Neeraj d/o Shri B.D.Sharma.
r/o House No. 913, Sector 9 R.K.Puram.
New Delhi.

6. Shalini w/o Sanjeev Aggarwal,
!"/o C-3/22, Janakpuri, New Delhi.

9. Uma Pra.kasli d/o Shri Rangaswamy,
r/o C—2/7B. DD.A Flats, Kalkaji, New Delhi

? n Kusumlata d-'o Shri Manwar Sinqh,
r/o RZ 726/A, Puran Nagar, Pal am Colony,
New De1h i.

: 1 1 iTi •.-> !1 1 . Kailash Veti w/o Munesh .Ki
r/o T ~ 9 9 8/C, K o 11a M u ba r i k p u r,
Guy udwaa Poad, Kherpur, Ns'W Dellii.

12. Surneet Kaur w/o Sh. Marpreet Sin'~'h
■r/o 17/9, P j n j a b i Ba g h , Ne w De 1 h i

' ■3. '.Tarvinder Kaur w/o Cha.npreet S'in'~'h
■r/o .A-2/126, Janak Puri, New Delkii.

19. Sunita Sharma
W/o Shri Joginder Sharms
P/o 2/152 Subash Nagar,
New Delhi.

15. Sonia Goyal
D/o Shri R.K. Gupta
R/o BA-129A Janakpuri, New Delhi.

16. Seems .Arora
D/o S.C, Arora
R/o L-52 Sarojininagar,
New Delhi.

17. Sunita Vasishtha
W/o R.S. Vasishtha
R/o W2-3? Shadhipur,
New Delhi.
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'B. N j d h i Dsns
n/r^ shri Lsjpat Rai Dang

R/c 569/?, Subas'^ Nagar, Guroaori.

!?. Sunlte Saini

V//0 Shri Ram Gopal Saini

.  . " ^hahamar_ Vii;[^fle^7,_ ,^ ;J

20. Meenakshi'Mudgsl "■ ~"
D/o Shri M.P. M_jdgal
R/o 14<49/I8t- . St. No. 3. .
Durgapuri Shahdara, Delhi.

21 . Kumkum
W/o Shri R.S, Gupta
R/o s/ 895 Di Mehrauli,
New Delhi,

22. Babita Bhardwaj
__ D/o Shri S,C, Bhardwaj

R/o A-16 Chatterpur Enclave, Phase-II Maidangarhik
New Delhi.

23. Kusum Devi
W/o Mukesh Kumar
R/o .A-AO Rama Park,
New Delhi.

2h. .Anees .Ahmad
S/o Mr, Ateullah
R/o A-2^ Gaii No. l ,
Ga n ga V i h a r
De1h i-9 ̂

25. Ehirn Dutt Bhatt
5./ o Mr . B. D, Bhatt
R/o 42/12 Sector—I .P'usho Vihar' . New Delhi.

26. .Aashu kaus-hik d.'o Jegdish Charid Kaushik
p/o 548 Village and Post Otfice Bawana

27. Poonam Sharma w/o Shi'i Rajees' Bhardwaj
R/'."> N—3 P'Olice Lines Kingswav Camp, Delhi. . , . .Applicants

Versus

Governtnen t o1" NCTD through
Director ot Education,
Directorate of Education,
Old Secretariat.
De l!)i. . .Respondents

OA a^n/qq

""i ss Sunita Devi d/o Raghubir Singh,
r/o 72, Kavita Colony, Nangloi,Delhi.

2  Poonam Sharma w/oSh. Rakesh Sharma,
Flat No. 330, Block D-? Sector 6,
Rohini, .Del hi.

3. -'"^fln^^y^Kirmar^sXsi n_„Sj/c\„SJr.^^_haman._tal Jain,
r/o 06/9, Yamuna vihar, Delhi. •f
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10.
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12.

IS.

Hi.

IS.
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n.

? S M P ? P 3 B '■■> r
r/o Q. No. <^56. "vnc,-'
D& 1 h 1,

s, Pinky h/o Sh. Tu
post TGT.:Hinclii School G6SSS..

Mrs. Suman Grove- w/o Sanjiv Groverj
'  /o House No- . £■'■-5 9, She 11 mar Bagh.DeT
Miss Rachna Sabbar wal d/o Sh. K, K. Sabberwa;. ,
r/o House No. 36, Sanskrit Nagar, Sector it
Plot No. 3, Rofiini, Delhi

Ms. Deepsikhe .Aggarwal d/o Sh.Sushil Aggarwal,
r/o 1 157, Jaman Street, Panjabi Pathak"Ballimaran
Delhi,

Samar Jahan d/o S.Tanwi Ahmed,
ro 1 157. Jaman Street, Panjabi Pathak, Ballimaran
Delhi.

Raj Kamal s/oRam Phal Singh,
r/o D-12, Jyoti Colony, Loni Road,
Street No. 8, Shahdara, Delhi.

Archana Singh d/o Sh. S. P. Singh,
r/o D-703, Saraswati Vihar.
Delhi.

Mrs. Shakuntla Vadav w/o Mr. Sunder Sing.h Vadav,
r/o H.No, 28. Village Saidulajaib, PO Mehrauli,'
New Del ill'.

Vanita Kumari d/o Ra.m Kishan,
r/o !23, Pocket t —3, Secto- 5. .f^oriin^
New Deltii.

Mr s. Pawari Lata Joshi w/o Susliil Kumar Jo^="'i
r/o B-2A/92. Jarrakpuri, New Deltii.

S ii ci b a n a Khar; w / o S .h . .A s 1 a m K li a n
r/o 591/18, Zaki' Nagar, New Delhi.

Ra j Ba 1 a w/o N. S . Sa i n i .
r/o WZ-8, Plot No. 19, Hai~i Singh Park,
New Multan Naga'' .New Dellii.

Clameritina Jereriah w/o Mr , Pi"i.nee Jerenviai,
r/o GH-13/68A. sr.s Pasohim Vihar . New Delhi.

Applicants

V e r s u •-

Govt, of NCT of Delhi through
The Director of Education,
Directorate of Education.
Old Sectt. . Delhi.6 . . . . Respondents
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OA 862 of 1999

1, Mrs.Madhu Bhatt w/o

Sh.B. C.Bhatt,

Aged 34 yrs.

Post TGT (SST)
School G.G,S.S.S,B-1 Block,
Yamuna Vihar, R/o
R/o 69,Luxmi ■'^artments,
Sector-9, Rohini, Delhi,

Z.Mrs.AnJu Sharma
vv/o Sh.Pramod Sharma,
Aged 30 years.
Post TGT Hindi
School S.K.V.Sultanpur
R/o A-1/316,Lawrence Road, Delhi.

3. Mrs. Bhramri Bhardvv-aJ
w/o Sh.Abhimanyu Bhardvaj,
Aged 27 yrs.
Post T.G.t. Natur^al Science,
School G.B.S.^.G Block, Saket,
R/o 295, Laxmi Bai Na^ar,
New Delhi.

4. Ehrshna Kumari
d/o Sh.RamJi Lai
Aged 23 years.
Post T.ti.T(s.S.)
School Govt. Secondary School Vijay Park,
Maujpur, Delhi .

Rohini, Delhi-85.

5. Kavi ta
d/o Sh.Tulsi Ram,
Aged 21 yrs.
Post Assistant Teacher,
School S.K.V.Ashok Vihar -II,
N.Delhi .

R/oD-7iB, Yadav Nagar, Sameypur,
Delhi .

\

I
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6. Banwarl Lai Shariiia s/o
Sh.Radhey Shyam
Aged 25 years.

Post TGT Sanskrit ^ n
school G.Co.Ed.Xm^e Soi^ol),
Sectcr-20,Rohlni Ejctn. EtelW.-4l

R/oShj v Shakti Hanuman Mandir,
Prehla(^ur Bangar, DBlhi-42.

7, Manisha Vashistha
vr/o sh. Jag dish Chander,
/iged 27 years,
Post T.G.T.Hindi,
school G.G.S.S.S. K Block,
Jahangirpuri

Village Akbarpur,
P.O.Palla, Delhi »-36,

8. Chandrika
vj/o Mr.ffenoo Sharma,
Aged 27 yrs.

Post ffGT .
School GG SSS Anandvas, Delhi,
R/o B-56,Prashant Vihar,
Delhi.

9, Neelima Tiv;ari d/o
Sh.G.P.Tiwari,
Aged 28 yrs.
Pat T.G.T.Sanskrit.
school S.K.V. sultanpurl C Wock,
R/o A-56,New Multan Nagar, Delhi .

lO.Shabnam
v;/oRaopal

nit'uy. Hinai.
school V.K.S.K.V. I^ryapur, Delhi.

R/o 553, Ishwar Colony,Bawana, Delhi*

11. Poonara Gaur
v/o Om Nath Biroali,
Aged 28 yrs.
Post PGT(Po1.Science)
School G.B.SSS Shivaji Park,
Shahdra, Delhi.

I
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Sif'of ihil AnilKurnar BhaUa.^^ ̂
Age 36 Years, , Ms/pooth Kalan, Delhi.
|fo°Fiat S:!?95!'pkl-A-3, Sector-8. Rchlni.
Aradhana Arora,
W/o sh. Vi:ay Kumar, ,0 -t.).
Age 28 yrs., Po= " '^3 'pooth Kalan,Delhi.
school: Govt. Co. E"* ♦ Delhi-9.
r/o 1170, Mukheraee Nagar, uei

14. Manisha Kalra
W/o Rajeev Kalra, _ .p „ \
Age 26 yrs^ ''?.o =V ws'., PoothKalan, Delhi.
Qrhool: Govt, Co. bo. 1*0.,

R/o C-6/iO, Miyanwali Nagar, Del 1.
15. Renu Sharma,

VJ/o Kulbhushan Sharoa,
Age 33 f/S , * Dasghara, Todapur,
1/^37)2086? Na^wala: Karol Bagh, New Delhr.

16. Anupama Jain, t nD/o Late Sh. Ajit Prasad Jain,
Age 30 yrs.. Post- T.G.l.
|/o°re-97Df6-8;'Area! Rajouri Garden, New Delhi.

^)f ̂Sh';? sfn?l; fe^fa^'i?o^Shri^S.K.^Sahani,
S?Lo?JG!r.Ws!! Hari •N'agarrAahram, New Delhi.

18. Namita Abrol

A« l6lr?;!"pfs?- T.G.T.(English),
school: Sarvodya Go. Ed. S.S., K anpu ,
r/o K-90, Kalkaii, New Delhi-19.

19. Renu Chauhan,

|/o°°Pkt^i; HoGU'no;": SectoUs, Rohlai, Delhi.
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20.'~ Sarika
D/o Shri N.S. Rana

R/o B-24 Parijat Apartments
West Enclave/

Pitampura,
Delhi.

21. Mrs. Arablka sharnia
W/D Sh. Pawan Sharroa
Age 7-i post. TGT
School GBSSS Nangal Thakxan
Delhi-39

22. Sint. Suniti Nayyar
W/0 SUnll Nayyar
Aged 33 years Post, PGT (Cornraerce)
School :GGSSS Dlshad Garden
R/O D-ii Jiwan Jyoti Apartments Pitaii pura Delhi.

a. Meena Arora#
W/D ved Prakash
Age 40 years POST .TGT (Hindi)

School. S.K.V. Punjabi Bagh
1959 OutraO Line Kindway Camp Delhi '
New Delhi.

24, Rishi Bhushan Sharroa
S/D Sh, K.C. Sharma

Age: 29 years Post, TGT(Sanskrit)
Schcol, BGSSS Rajnagar IlPalam

R/D W8.5 Gali No, 8 ,Sadh Nagar palam colony
New Delhi,

<

25, Meenu Sharroa W/D DhiraJ Sharroa
Age: 29 years POST. TGT (Sanskrit)

School, G,SSS Sriniwaspuri New Delhi
R/3 SB Pkt/ Dilshad Garden ^elhi-.95

26, Anjan Gulati
W/D Sanjay Bathla,
Age: 29 years POst, Assistant Teacher
School .SKV Mata Sundari Road#
R/D B-68, Double Storyed Raroesh Nagar New Delhi-15,

27, Anita Devi WyD Sh. Gajender Singh

Age: 33 years POST.PGT(^indi)
School, SKV Hari Nagar Ghanta Ghar

R/D W2.ioi/i3/Mchan Nagar ,Pankha Road
Lane No, 5/ New Delhi-46

28, Hemlata W/o Hari Shankar Kaushik
R/o 255 Deoli/ Delhi,

29, Abha Kiran Taneja D/o K,R, Taneja
R/o D-169 Ashok Vihar Delhi,

\

I
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Hj-a. uucldku

v/o Aron Kumar,

3chool S.K.V.H
Sultanpuri p Delhi,

V OB/ l^tS, Brot hertood '
H Block,VlkaspurliN.ttira l

•VeVsUs.

.  t

11 cants

, goverhroent of N,C,T,-Delhi
Through The Directors of Education,
Directorate of Education.
OM secretriate, Delhi-54,

OA 780 of 1999

1. Kiran Dabas,
T.G.T.(S.St.),
G.G.5.S.S., Dlchaon Kalan^
Q/o, Sh.Randhir Singh,
R/o, R2-G-26, Dharanpura,
Najafgarh, New Delhi - 43,

2.

3.

4.

5.

6.

7.

Rashmi Sahni,
T.G.T.(Science),

"B/o. Vikas Sahni,
R/o. 52, Guru Angad Nagar,
New Delhi - 92,

Promila Bhardwaj,
T.G.T.(Maths),
G.G.S.S.S., Ujwa,
W/o, Yogesh Kumar,
r/o. House No.160,
Bhaiyo Chowk, Village & P.O
Mitraw,

•»

Alka Goel,
Asst. Teacher,
S.K.V,, Mehrauli, New Itelhi-30,
D/o. ShoNanakchand Goel,
r/o, 124 A, Mithapur P.O.,
Badarpur, New Delhi - 44,

Sarala Devi,
P.G.T.(Hindi),
G.G.S.S., Bijwasan,
D/o, ai.Ramchander Khatri,
r/o. A-80, Dharmpura, Najafgarh,
New Delhi - 43.

Seema Rani,
Assitto Teacher,
S.K.V., West Patel Nagar,
d/o. Sh.Jagdlsh Chander,
r/o, 257, Kacchatihar,
New Delhi - 18,

Raj Bala, t t/» T <- )
G.G.S.S.S,, No-3,
Najafgarh,
D/o. Sh.Narain Singh,
R/o. WZ-8, Flat No-79,
Harl Singh Park,
New Muttan Nagar,
New Delhi - 56,

/
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Seema Sharma

TGT (SST)

Sarvodaya Kanya Vidyala '0* Block Mangolpuri,
New Delhi.

R/o JP-114, Maurya Enclave, Pitampura,
New Delhi-32,

Meenu

D/0 Shri H.R.L. Nanda

R/O B-1/548 Janakpuri,
New Delhi-58.

10, Sangeeta Rani

D/o Shri S.P. Sharma

R/o RA-102A, Dharmpura,
Najafgarh, New Delhi-43,

11. Mahesh Pareek

S/o Shri K.C. Pareek

R/o 32 Maidan Garhi,
Nai Basti, New Delhi-68,

12, Pramod Kumar Madeshic

S/o Shri Rani Madeshic

New Delhi-12.

13, Ginni Chaudhary,
W/o Sanjay Chaudhary
R/o 1/219/2 Sadar Bazar

Delhi Cantt.lO.

14, Dharm Chand Sharma

S/o Shri Mathra Dass

R/o Sector VII/1094
R.K. Puram,

New Delhi.

15. Indu

D/o Shri Madan Singh
R/o B-I, Quarter-2, T-4,

C.R.P.F.
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16. Usha Rani,
F .G.T.(Hindi), ^ m o
G.G.S.S.S., Najafgarh No.2,
D/o. Sh.Tej Pal Singh,
R/o. G-3/2, Police Colony,
A

17. fej^esh Kumar,
P.G.T.CSkt.), G.B.S.S.S.,
Chhawla,
s/o. Sh.Hukam Singh,
r/o. B-111, Kamapark,
Uttam. Nagar, New Delhi - 59.

18. Mrs.Neema Tiwari,
T.G.T.(Hindi), G.G.S.S.S.,
Sarojini Nagar, New Delhi.,
VV/o. Tiwari,
r/o. F-2961, Netaji Nagar,
New Delhi.

19. Meenakshi■Thakur,
T.G.T.( N.SC.),
G.BoM.S., Begumpur,
D/o. Sh.Balram Singh Thakur,
R/o. ER-23, Inderpuri,
New Delhi —110 004.

2/2, Neeru Sharma,
T.G.T.(N.Sc.),
G.B.S.S.S., Khujala No-1 ,
D/o. a^.J.D.Sharma,
R/o, F/152A, Vishnu Garden,
New Delhi - 18.

I

21. Poonam Kumari,
T.G.T.(English),
S.G.S.S.S., Begumpur,
B/o. Sh.Satya Kumar,
R/o. 125-N, Sector-IV,
Pushvihar, New Delhi - 17.

22. Meenu Girdhar,
P,G.T.(Hindi), G.B.S.S.S.,
Laxmi Bai Nagar,
D/o. Sh.S.P.Sehgal,
r/o. G—4, N.D.S.E.,
Part-II, New Delhi - 49.

23. Laxmi Devi,
T.G.T.(Hindi),
G.B.S.S.S., Laxmi Nagar,
vy/o. Sh.H.S.Rawat,
R/o. 102, D.D. A. Flats,

I  Mansarover Park, Shaddara.

Contd,
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24. Anita Sharma#
T.G.T.(English),
G vG aSvSkS* ,
Badarpur No-I,
D/o. Sh.ShyaiB Sunder,
R/o. HR 18/5

2S. ^anita Kumar,
P.G.T.(Pol.Science),
G.B.S.S.S., Rajnagar-ll,
D/o. Sh.Ramkishan,
R/o. House No-128, Pocket A-IIl,
Sector — V, Rohini.

26a Shashi Bala,
T.G.T.(Hindi), G.GaS.S.S.,
Beganpur,

B/o. a^aSaL.Tokas,
R/o. 401, Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi — 67o

^  27a Mridula,
TaG.T.(Hindi) , GoBoS.S.Sa,
Palam
D/o. Sh.Onkar Nath Kalia,
R/o. A-I A Chankya Place,
Pankha Road, Delhia

28« Karuna Sharma,
ToG.Ta(English), G.BaS.So,
Hastal,
W/oo aiaManoj Kumar Sharma,
R/oa S-2, Parara Puri,
Uttam Nagar, New Delhi - 59a

29a Abdul Hameed,
TaGaTa(English),
GaBaSaSaSa, GhltOmi,
S/Oo ShaAbdur Rasheed,
R/o. 299, Street No- IV,
Zakirnagar, New Delhi - 25.

30a Urmila,
PaGaTa(History),G!Co-Ed.
SaSaSa, Pandwala Kalan,
W/oa ShaDilbagh Singh,
R/oa E-I, Nawada Housing Complex,
Delhi.
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32.

33,

34.

Geeta Rawa^» ^T!G.T.(N.Science)j^
°/®'^<^'Manwar Singh,D/o. purannagQi*
rj-an-ToloniC-New Delhi.
a^alcuntla Devi*
ll-vlcoiMVMhhdela Kalan.

/  ch Raliit Singh,

afc 152 A, Todermal Colony.
Najafgarh.

B"^Set?Dhintn? Flat No.42,
pl°rtar»awk. Delhi Court - 10.

S.K.V.No-2.

S%!^ShoDhara Singh,
R/o.
Flats, Waya Furi

35.

36.

37.

S.K.V.NO-I.

^fof'^'shsant Lai Bhatia^

rc.T°.'(Hinfl)rG*B.S.S.S..
Karanipura,

s/o. S.C.Sharma,
g;i;«ricr»e"?hi"iui.

Kidwai Nagar, Noi2,
New Delhi.,

1%: 112389; "etLjl Nagar,
New Delhi, - 23.
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38 i As!'!'3 R3I'll
d/o Shri D.P: Vadav
resident of Hc^us-e No. AA,
OcfUiat Pur.

Na jaf gar !i.
New Oe I !i i >

Versus

,...,Applicants

Qovt, of N.C.I , of Delhi

tl'irough the Director of Education,
n i | - e c t o r .a t e o f E d u c a t i o n,
0Id Secretariat,
Oe 1 ! i i .

...Respondents

(Sh. K. N. R. Pillo-i » counsel for applicantsin OA-75A/99,
877/99, 89A/99, 908/99, 953/99, 1316/99.

■Sh. S.K.Sinha, counsel for applicantsin OA-779/99,
7 8 0/99, I 7 A 6/9 9

tihri K.P.Dohare, counsel for applicants in OA. 787/99.

•Shri M. K.Gupta, counsel for applicant in OA 1A15/99,
998/99, 898/99, 862/99, 830/99.

•Ghri Deepak Bhardwaj, with Shri Bhaskar Bhardwaj,
counsel for applicant in OA 81 1/99, 1031/99, 1033/99

Ms Raman Oberoi. counsel for applicant in OA 965/99
Sh . P. S . Mcshendr u pro.yy for Sh. D. S. Mahendru, counsel
for applicant in OA 1017/99

Shri San jay Sharawat, counsel for applicant in OA
1020/99

Sliri Surat Singi! counsel for applicant in OA 1318/99
Applicant, in person in OA 801/99

Shri Vijay Pandita,
counsel for respondents in all the OAs,

ORDER

by Hon'ble Shri Kuldip Singh, Member (J)

1 , Since all the OAs involve common points of law

and facts, we are disposing of the above referred OAs by

th i s common order.

7  Rr i "^'f fact of the case is that Govt. of

N.C.I, of Deifri had a number of, vacancies of Teachers in

,-ji f"forent categories in the various schools. Since there



r'

j

27 *i"-|
a ?lioi I,age of fegulai" Teactiers the Govt, of NCT of

OelJi I cippo i!"! ted applicants on ad hoc basis and that too

for ?!iort p6;rj.ods. The said shoi-t terin appointments were

'nipposed ''.o fis' automatically terminated on the expiry of

the period specified iri tlie appointment letters despite

the fact that posts remained vacant even after the

te!"mi na tion of teachers appointed on ad hoc basisi

■  li! these OAs applicants fiave challenged tfiat the

terms of sfioi't term contracts of service are unjust>

uficonsoionable and against the very letter and spirit of

t l ie C o n s t i t. u t. i <.> 11 ^

'  II I most of tl'ie cases tlie applicants' appointment

was to lapse by efflux of time on 3K3, 1999 and in one or

two cases time period was to lapse on 30.A.1999,

A p t) I i c a! 11 s b e i 11 g t h r e a t e n e d with the s i t u a t i o n fi a d r u s e d

to this rribuiial for continuation of their services and

seeking a stay order that their services may not be

e r m i n a t e d. '

These petitions were contested and justification

for appointing teachers for short term on ad hoc basis

has been given by the respondents in their reply. It Was

stated tfia t the decision was taken up by the Government

in December, 1998 not to fill up any furtlier posts on

contract basis any more as the posts will be filled up on

regular basis from the candidates selected by the Delhi

Subordinate Staff Selectiori Board (hereinafter referred

to as DSSSBK It is further stated that it is the

admiiiistrative funotioii of Government to look into the

j.nterest of tlie students as well as the necessity from

time to time.
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6. It. .is also being pleaded that, the candidates who

are be.! i ig ernploiyed on contract basis have accepted the

appo.1!'!trrient cm! conticact basis knowiiig tully well ttie

coiisegueivre sd" the ScjMie: Time arid again the Hon'ble

Suprenie Court had held tliat regularisation of back-door

enti'ants ii i .-.vervice is emprernissible and tlie Tribunals

and Coui ts are not. to interfere with the interim

a r r a n gemen t arid a person appointed to the post as

stop-gap arrangement carmot claim the benefit of

coi l t! i!!..ranee in 'servicsi as having been appointed on

r e g u 1 a r b a s i s;

■  ' Rejoinder to tiie counter affidavits have also

beeri filed by tlie applicants in which they have

r0.!.. tsM"a.ted tlie stand taken by them in their respective

OAs :

8, We tiave heard tlie learned counsel for the

parties and perused the material on record.

Before considering the rival contentions of the

parties, we may mention at this stage that when thi.s

bunch of cases was filed prior to that another group of

teachers who had filed a similar application before this

Tribunal and since those teachers had been able to reach

tfiis Triubunal before the e.ypiry of the contract period

so an interim order was passed in their cases and

status-quo was directed to be maintained, In the present

s e t ! a p p 1 i c a t i. o n s, the a p p 1 leant s. c o u 1 d not a p p r o a c 11

the Tribunal before the expi ry of their contract period,

Moreover, immediately after the expiry of their contract

period there were vacations in the Tribunal from 22nd



y March to lat April, 1999 so these set of petitioners

r-oI.! 1 d 3 ppI"5.oo['! t!'!c Tp ibLilia 1 on 1V after the vacations. In

i- c cgses cclSL.' ati in to riff! order was pass€-'d in the

fol low! !ic! tei II!S ■■

"Also i S3 l ie a sdiort notice on tlie question

of i n teI"i.ri'i i"e 1 i ef, r etur nab 1 e on 12.04,1999,

Ti, 11 11)en , as an in ter iin iiieasure, s tatus quo

in respect of the applicant as on today be

mai n tai ned,

in, Since this order in the nature of interim

measure was passed after these applicants have ceased to

be in employment with the respondents so they are

c 1 a i m i n g p a r i t. y w i t ti those t e a c 11 e r s who had o b t a i n e d a n

order rd" similar nature before expiry of their term i.e.

b e f o I" s 3 1 . 3 , 1 9 9 9 .

M, During the course of their arguments, the

learned counsel for the applicants submittred that these

present, applicants are also similarly situated applicants

as the applicants were placed in the earlier set of OAs

whicli was decided on ?, 5. 99(.Veena Anand 8t Ors. vs.

Govt, of NOT of Delh 8i Ors with connected OAs) by

a n o t li e r Ben c! i o f this Tribunal w ti e r e i n the following

reliefs were granted to the applicants/teachers and their

OAs were disposed of in terms of the following directions

given by the Bench of the Tribunal:
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( A ) A np !. "j.cgilts S tIS 11 bS fi 110W9d tO

continue in the present posts till

requ.lar candidates duly selected by

nqqi^p/,,] c'nnj-oprai te authority are

aVaiIabIe to replace the appiicants.

"(B) Tliose selected !"egularly shall first

be posted in the existing vacant

p o s i t i o n s and o n1y i f e n o u g h va c a n t

posts are not available, they should

be posted against ttie posts held by

ad ! 1 oc appoin j tees, Replacement of

(l ie latter sshould be on the

p r i n c1p1e of last come f i r s t go.

Tliose so displaced should be

a c c o IIII11' d a t e d I r i v a c a n ci e s that may

be ex i s ting i 11 o tfier dis tr i cts.

"(C) T!ie ad hoc appointees shall be paid

minimuiTi pay in the pay scale of

egular teachers plus DA in tersnis

law laid down by Hon'ble Supreme

Court in ttie case of Daily Rated

Casual Labourer Vs. UOT & Ors.

(!9B8 ( I )SCC 122).

(D) No ad hoc appointee shall be

replaced by any newly appointed ad

hoc employee.

(E) Tliose of the applicants who have

applied or may apply for regular

selection, necessary relaxation in

r

n*
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age slic-.Il be given to the extent of

t h e p e! ■ i o d o f s e !"■ v i. c e put 1 n b y

tl leiT! .

<^9

"(F.) There shall be no order as to

costs;

12, Learned counsel appearing on behalf of the

a p p 1 i c a!! L s s u b rn i 11 e d t h a t s i i i c e the p r e s e n t a p p 1 i c a n t s

are also sifnilarly placed as the applicants in the case

of Veena Anand ?.• Or s. (supra )< they are also entitled to

tl'ie siniiLar relief as granted to them. Learned counsel

also submitted that tlie applicants who were, during the

i r 11 e r v e n 11g p e r i o d, n o t i ri s e r' v i c e that does not affect

the merit of their case and they can also be directed to

be allowed to cotitinue in their respective posts as the

applicants in the above referred judgement.

13, To support their contentions learned counsel for

applicants also relied upon the judgement of Honble

Supreme Cour t in tlie case of Girdhari Lai vs. Union of

India which also starts with the following paragraphr

"There is no dispute that the appellant

Girdhari Lai would be entitled to the

belief it of the judgement of the Tribunal

in OA No. 319/85 decided on 2A.09. 1989?

in Balwant Singh Si Orfs. vs. Union of

India if he too was a party therein,

since his claim is identical to that of

tlie applicants therein. The tnain

challenge on behalf of the Union of India

to Girdhari Lai s claim is that he did



5 2

not join bs a party in that matter and he

moved tfie applicant for grant of the same

benefit after that decision in 1989^

ti a i n y ret i red e a r 1 i e r".

!9, After rneritioniong ttie facts the Hon ble Supreme

,Co!..'.i t observed as follows:

" r T ,! t is appropr iate tliat the Union of

India tres'.t all suc!i persons alike and to

grant tfiern the same benefit instead of

driving each one of ttiem to litigation in

tlie course of which the Union of India

itself is required to spend considerable

p u b 1 i c m o 1"! e y

Counsel appearing for applicants also submitted

that since it lias come during the proceedings before the

Hon ble High Court, that at present there are AOOO

vacancies and D5SSB is also making exercise to fill up

those vacancies by a regular manner, till such time the

vacancies are filled up on regular basis,applicants may

be allowed to continue in their respective posts.

16. Counsel for respondents rebutted the arguments

of the counsel for applicants and submitted that in this

manner the applicants would claim continunity and then

they will claim a right to post which will ultimately

lead to entry through back door. He furthe submitted

that the pesent applicants cannot claim continunity in

service after expiry of their term specified in their

respective appointment letters and as such these OAs

s ho u 1 d be d i s m i s s e d.
r
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We are of the considered opinion that the

co.rteiition of le-pondents counsel has no merit and the
niesent set of applicants are Cully covered with the

judgement given by the co-ordinate Bench of this Tribunal
iu Veena Anand s case (supra). In this regard we may

also mention that when the inteim order was granted in

the case of Veena Anand (supra).the respondents had filed

Writ Petition befoe the Higl i Court of Delhi tor

vacation of the stay, and the High Court had taken a view

that, the stay granted was an innoouous one because

respondents were given liberty to fill up the vacancies

through regular process i.e. after due selection by the

OSSSB or by any appropriate authority to replace the ad

hoc teacheis. The High Court of Delhi was informed that

the vacancies had arisen to the number of AOOO as on

8.A.1999 so the High Court was of the view that
prima-faice there was a need to continue the services of

the respondents (applicants in the OAs) or some of them

who were still continuing there for the time being.

,8, During the course of arguments, we were also

informed that exams for various categories have been held

very recently by the DSSSB. Since there are a large

number of candidates, result of the same within a short

span of time cannot be accepted. In these circumstances,

we find that tlie applicants in the present set of OAs

who just could not approach the Tribunal because of its

vacations sliould not be denied the relief granted to

their colleagues in the earlier set of OAs in Veena Anand

R. Ors. (supra) and if we peruse the earlier order passed

in the above reffered judgement by a Co-ordinate Bench of

this Fribunal we find that there is no dispute about the



fQct.s of the present set of OAs which are identical with

the facts of the earlier set of OAs which was decided by

the Co-ordinate Bench of this Tribunal. The present

applicants are, tt'ierefore, also entitled to the same

relief as granted to the applicants in an earlier set of

OAs.

19, In view of what has been discussed above,

we allow these OAs with the similar directions as given

in Veena Anands case (supra),

(A) Applicants shall be re-engaged on

the present posts forthwith till

regular candidates duly selected by

DSSSB/or appropriate authority are

available to replace the applicants,

(8) Those selected regularly shall first

be posted in tlie existing vacnant

positions and (jiil y it enough vacant

posts are not available, they should

be posted agairist the posts hS'ld by

ad hoc appointees, Replacement of

t ti €? I a. 11 e r s h o u 1 d b e o ri the

principle o f 1 a s t c o rn e f i r s t g o.

Those so displaced sliould be

accommodated in vacancies that may

be eVisting in o 111er distr ic ts,

(C) T)'ie ad hoc appoiritees sd'ial 1 be paid

mirrimum pay in tlie pay scale of

regul,ar teacTiei i plus DA in tersms

of law laid dowri by llcjfi L'le Supreme

Kaa-

/
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Court iri the cese of

C ci s u si Labourer V s i

( 1988 ( 1 ) SCO 122).

Daily Rated

UOI 8. Qrs.

'D 1 Mo ad hoc appointee sliall be

replaced by any newly appointed ad

hcKc employee.

(E) Those of the applicants who have
j

applied or may apply for regular

selection; necessary relaxation in

age stiall be given to tlie extent of

ttie period of service put in by

-Uv thern.

above directirjns should be complied with

within a period of one month from tlie date of receipt of

a copy of tills order.

21 . Thei'e shall be rio order as to costs.

JKULDIP sIngH)
MEMBER (j)

nar esh/

(  S. R. ADIGE^ )
VICE CHAIRMAN (A)

Court

I  ihi ' i'lUUlNifsk chilli


